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Bid No: B-SMILE/PE-03/TEND-03/2026-27 Dated 28.10.2026
NOTICE INVITING BID

Sd/-
Project Engineer-03

Bengaluru Smart Infrastructure Limited (B-SMILE)

(Through http://kppp.karnataka.gov.in only)
(Competitive Bidding under Two Cover System)

RFP for “Construction of Elevated Corridors from Minerva Circle to Hudson Circle and
loop flyover from existing Bala Gangadhara Nath Swamiji Flyover to Townhall and
Elevated Corridors from Sangolli Rayanna Circle (Anand Rao Flyover) to Nrupathunga
Road (KR Circle)”
The Government of Karnataka has constituted Bengaluru Smart Infrastructure Limited
(“B-SMILE”) for implementation of specific infrastructure works in the city of Bengaluru.
B-SMILE (the “Authority”) is engaged in the development of elevated corridors and other
urban road infrastructure in the city of Bengaluru. The Authority has decided to undertake
the work of “ Construction of Elevated Corridors from Minerva Circle to Hudson Circle
and loop flyover from existing Bala Gangadhara Nath Swamiji Flyover to Townhall and
Elevated Corridors from Sangolli Rayanna Circle (Anand Rao Flyover) to Nrupathunga
Road (KR Circle)” (the “Project”) through an Engineering, Procurement and Construction
(the “EPC”) Contract, and has decided to carry out the bidding process for selection of a Bidder
to whom the Project may be awarded. A brief description of the Project may be seen in the
Information Memorandum of the Project on the e-Procurement portal of the Government
of Karnataka at https://kppp.karnataka.gov.in. Bengaluru Smart Infrastructure Limited now
invites bids from eligible contractors for the following project:

The complete BID document can be viewed / downloaded from https://kppp.karnataka.gov.
in. Bidder must submit its Financial bid and Technical Bid at KPP Portal of the Government of
Karnataka - https://kppp.karnataka.gov.in.
Bid through any other mode shall not be entertained. However, Bid Security, Power of Attorney
for signing the Bid, Power of Attorney for lead member of JV, if any, Joint Bidding Agreement
for JV, if any, Integrity Pact and experience certificates apostile at foreign origin, if any shall be
submitted physically in original by the Lowest Bidder before issue of Letter of Award (LOA) by
the Authority. Please note that B-SMILE reserves the right to accept or reject all or any of the
BIDs without assigning any reason whatsoever.
Officer In-charge: Project Engineer – 03, Bengaluru Smart Infrastructure Limited, No.
30/1, 3rd Floor, Thimmaiah Road, Miller Tank Bund Area, Vasanth Nagar, Bengaluru –
560 051, Phone - +91-7406816031 (Smt. Geetha C), e-mail – pe3bsmiile@gmail.com
Schedule of Bidding Process - TheAuthority shall endeavour to adhere to the following
schedule:
(1) Invitation of RFP (NIT): 28.10.2026, (2) Availability of Tender Documents: 30.10.2026,
(3) Last date for receiving queries: 16.11.2026 @ 14:00 Hrs., (4) Pre-BID meeting at venue as
per clause 2.11.4 (B-SMILE office - No. 30/1, 3rd Floor, Thimmaiah Road, Miller Tank Bund
Area, Vasanth Nagar, Bengaluru – 560 051) 16.11.2026 @ 15:30 Hrs., (5) Authority response to
queries latest by: 23.11.2026, (6) Last date of Request for BID Document: 07.12.2026 @ 11:00
Hrs., (7) BID Due Date: 07.12.2026 @ 11:00 Hrs., (8) Opening of Technical BIDs at venue
shown in point 4 above: 08.12.2026 @ 11:30 Hrs., (9) Declaration of eligible/qualified Bidders:
Will be notified, (10) Opening of Financial BID: Will be notified, (11) Physical Submission of
originals documents required as per clause 2.11.2 of RFPby the Lowest Bidder:Will be notified,
(12) Letter of Acceptance (LOA): Will be notified, (13) Return of signed duplicate copy of
LOA: Will be notified, (14) Validity of BID: 120 days from BID Due Date, (15) Submission of
Performance Security (PS) and Additional Performance Security (APS), if any: Within 30 days
of receipt of LOA. (The bidder has the option to provide 50% of PS andAPS, if any within
30 days of receipt of LOA and the remaining PS and APS, if any to be provided within 30
days of signing of agreement), (16) Signing ofAgreement:Within 10 days from the receipt of
50% of Performance Security and 50% of Additional Performance Security, if any

BENGALURU SMART INFRASTRUCTURE LIMITED
Office of the Project Engineer - 03,

No. 30/1, 3rd Floor, Thimmaiah Road,
Miller Tank Bund Area, Vasanth Nagar, Bengaluru – 560 051.

Name of the work
Estimated Project
Cost (Civil work

cost excluding GST)
Construction

Period
Maintenance

Period

Construction of Elevated
Corridors from Minerva Circle to
Hudson Circle and loop flyover
from existing Bala Gangadhara
Nath Swamiji Flyover to Townhall
and Elevated Corridors from
Sangolli Rayanna Circle (Anand
Rao Flyover) to Nrupathunga Road
(KR Circle)

Rs. 511.48 Crores
30 Months
(Including
Monsoon
Period)

10 years

Bid No: B-SMILE/PE-02/TEND-06/2026-27 Dated: 28.10.2026
NOTICE INVITING BID

Sd/-
Project Engineer-02

Bengaluru Smart Infrastructure Limited (B-SMILE)

(Through http://kppp.karnataka.gov.in only)
(Competitive Bidding under Two Cover System)

RFP for “Construction of Elevated Corridors from Sholay Circle to St. John Hospital
Road on Hosur Road via Anepalya Junction and Adugodi Junction”
The Government of Karnataka has constituted Bengaluru Smart Infrastructure Limited
("B-SMILE") for implementation of specific infrastructure works in the city of Bengaluru.
B-SMILE (the "Authority") is engaged in the development of elevated corridors and other
urban road infrastructure in the city of Bengaluru. The Authority has decided to undertake the
work of "Construction of Elevated Corridors from Sholay Circle to St. John Hospital Road
on Hosur Road via Anepalya Junction and Adugodi Junction" (the "Project") through an
Engineering, Procurement and Construction (the "EPC") Contract, and has decided to carry
out the bidding process for selection of a Bidder to whom the Project may be awarded. A
brief description of the Project may be seen in the Information Memorandum of the Project
on the e-Procurement portal of the Government of Karnataka at https://kppp.karnataka.gov.in.
Bengaluru Smart Infrastructure Limited now invites bids from eligible contractors for the
following project:

BENGALURU SMART INFRASTRUCTURE LIMITED
Office of the Project Engineer - 02,

No. 30/1, 3rd Floor, Thimmaiah Road,
Miller Tank Bund Area, Vasanth Nagar, Bengaluru – 560 051

Name of the work
Estimated Project

Cost (Civil work cost
excluding GST)

Construction
Period

Maintenance
Period

Construction of Elevated Corridors
from Sholay Circle to St. John
Hospital Road on Hosur Road via
Anepalya Junction and Adugodi
Junction.

Rs. 515.28 Crores

30 Months
(Including
Monsoon
Period)

10 years

The complete BID document can be viewed / downloaded from https://kppp.karnataka.gov.
in. Bidder must submit its Financial bid and Technical Bid at KPP Portal of the Government of
Karnataka - https://kppp.karnataka.gov.in.
Bid through any other mode shall not be entertained. However, Bid Security, Power of Attorney
for signing the Bid, Power of Attorney for lead member of JV, if any, Joint Bidding Agreement
for JV, if any, Integrity Pact and experience certificates apostile at foreign origin, if any shall be
submitted physically in original by the Lowest Bidder before issue of Letter of Award (LOA) by
the Authority. Please note that B-SMILE reserves the right to accept or reject all or any of the
BIDs without assigning any reason whatsoever.
Officer In-charge: Project Engineer- 02, Bengaluru Smart Infrastructure Limited, No. 30/1,
3rd Floor, Thimmaiah Road, Miller Tank Bund Area, Vasanth Nagar, Bengaluru – 560 051
Phone - +91-8050480689 (Smt. Amruta Sai), e-mail – pe2bsmiile@gmail.com
Schedule of Bidding Process - The Authority shall endeavour to adhere to the following
schedule:
(1) Invitation of RFP (NIT): 28.10.2026, (2) Availability of Tender Documents: 30.10.2026,
(3) Last date for receiving queries: 16.11.2026 @ 14:00 Hrs., (4) Pre-BID meeting at
venue as per clause 2.11.4 (B-SMILE office - No. 30/1, 3rd Floor, Thimmaiah Road, Miller
Tank Bund Area, Vasanth Nagar, Bengaluru – 560 051): 16.11.2026 @ 15:30 Hrs.,
(5) Authority response to queries latest by: 23.11.2026, (6) Last date of Request for
BID Document: 07.12.2026 @ 11:00 Hrs., (7) BID Due Date: 07.12.2026 @ 11:00 Hrs.,
(8) Opening of Technical BIDs at venue shown in point 4 above: 08.12.2026 @ 11:30 Hrs.,
(9) Declaration of eligible/qualified Bidders: Will be notified, (10) Opening of Financial BID:
Will be notified, (11) Physical Submission of originals documents required as per clause
2.11.2 of RFP by the Lowest Bidder:Will be notified, (12) Letter of Acceptance (LOA):Will be
notified, (13) Return of signed duplicate copy of LOA: Will be notified, (14) Validity of BID:
120 days from BID Due Date, (15) Submission of Performance Security (PS) and Additional
Performance Security (ASP), if any: Within 30 days of receipt of LOA. (The bidder has the
option to provide 50% of PS and APS, if any within 30 days of receipt of LOA and the
remaining PS and APS, if any to be provided within 30 days of signing of agreement),
(16) Signing of Agreement:Within 10 days from the receipt of 50% of Performance Security
and 50% of Additional Performance Security, if any.

Bid No: B-SMILE/PE-03/TEND-02/2026-27 Dated: 28.10.2026
TENDER CANCELLATION NOTICE

Sd/-
Project Engineer-03

Bengaluru Smart Infrastructure Limited (B-SMILE)

This is to inform that Tender invited vide NIT No.: Bid No: B-SMILE/PE-03/TEND-02/2026-27
Dated: 19.10.2026 for the work of "Construction of Elevated Corridors from Minerva Circle
to Hudson Circle and loop flyover from existing Bala Gangadhara Nath Swamiji Flyover
to Townhall and Elevated Corridors from Sangolli Rayanna Circle (Anand Rao Flyover)
to Nrupathunga Road (KR Circle)" published in "Vijaya Vani & The Times of India" dated:
20.10.2026 is hereby cancelled due to Technical Reasons as per Instructions from Competent
Authority.
Fresh tender for the same, will be published separately.

BENGALURU SMART INFRASTRUCTURE LIMITED
Office of the Project Engineer - 03,

Bengaluru Smart Infrastructure Limited, No. 30/1, 3rd Floor, Thimmaiah Road,
Miller Tank Bund Area, Vasanth Nagar, Bengaluru – 560 051

Bid No: B-SMILE/PE-02/TEND-05/2026-27 Dated: 28.10.2026
TENDER CANCELLATION NOTICE

Sd/-
Project Engineer-02

Bengaluru Smart Infrastructure Limited (B-SMILE)

This is to inform that Tender invited vide NIT No.: Bid No: B-SMILE/PE-02/TEND-05/2026-
27 Dated: 19.10.2026 for the work of "Construction of Elevated Corridors from Sholay
Circle to St. John's Hospital Road on Hosur Road via Anepalya Junction and
Adugodi Junction" published in "Vijaya Vani & The Times of India" dated: 20.10.2026
is hereby cancelled due to Technical Reasons as per Instructions from Competent
Authority.
Fresh tender for the same, will be published separately.

BENGALURU SMART INFRASTRUCTURE LIMITED
Office of the Project Engineer - 02,

Bengaluru Smart Infrastructure Limited, No. 30/1, 3rd Floor, Thimmaiah Road,
Miller Tank Bund Area, Vasanth Nagar, Bengaluru – 560 051

A 13-year-old girl from
the tribal Mogia commu-
nity was allegedly
sexually assaulted in
Rajasthan’s Baran
district, sustaining
critical injuries that
required emergency
surgery. However, her
parents allegedly re-
frained from lodging an
FIR. They also refused to
permit her medico-legal
examination, leading
cops to suspect the per-
petrator may be related
to the family. Police
registered a case suo
motu under Pocso Act.

Maha polls put off in
all drought-hit talukas
Maharashtra govt late
Tuesday indefinitely
postponed elections for
all eligible cooperative
societies in the 304
talukas hit by drought,
citing inconvenience to
farmers and the need to
prevent the diversion of
staff from relief work.

WB ex-min and singer
Indranil Sen arrested 
Bengal’s former in-
formation and culture
minister and singer
Indranil Sen was arrest-
ed Wednesday in con-
nection with the alleged
multi-crore Durga Puja
privilege pass scam.

Keralam PSC exam
row: Ex-dy secy held
P Satheesh, former
deputy secretary of
Kerala Public Service
Commission (PSC), was
arrested Wednesday
from his residence in
Kozhikode in connec-
tion with alleged ir-
regularities in the state
planning board exam-
ination. The arrest
came ahead of questio-
ning of chairman M R
Baiju. 

Man arrested for mob
attack on judge, son
A man was arrested for
allegedly assaulting a
judge, his son and his
gunner with the help of
a mob after his motor-
cycle hit their car on
the Agra-Aligarh high-
way in Agra. 

INDIA DIGEST

Tribal minor in Raj
undergoes surgery
after sex assault 

New Delhi: IT & I&B minister
Ashwini Vaishnaw Wednesday
said the Digital Personal Data
Protection Act does not infringe
upon press freedom, amid con-
cerns from news publishers that
the law could hinder investigative
reporting. He said the Constitu-
tion’s guarantee of  press freedom

remains paramount and secure. 
TOIhas learnt that govt wo-

uld be open to amending the
law to explicitly safeguard jo-
urnalistic work and would also
invite editors and other media
professionals to have a detailed
discussion on their concerns.
“Journalistic freedom is gua-

ranteed by the Constitution of
India. That freedom is absolute-
ly available. There is not even an
intention to affect journalistic
freedom,” Vaishnaw said. He
was responding to questions
over the issue in light of  a legal
challenge by news publishers to
the new law’s potential implica-

tions for reporting on matters of
public interest. Vaishnaw said
enactment of  the new Act had
followed a Supreme Court judge-
ment recognising right to priva-
cy as a fundamental right and
was framed after more than a ye-
ar of  consultations involving
newspapers, TV channels, me-
dia representatives, IT industry
and other stakeholders. TNN

Privacy law doesn’t infringe upon press freedom: Min 

Mumbai: Actor Imran
Khan has written to the Fo-
reigners Regional Registra-
tion Office (FRRO) saying
the grounds it has cited in its
show-cause notice seeking
to cancel his Overseas Citi-
zen of  India (OCI) status are
nebulous and contradictory.

The FRRO on Oct 17 had
issued Khan, a US national,
a show-cause after he alle-
gedly participated in an an-
ti-CEC stir organised by
Tushar Gandhi of  Hum Bha-
rat Ke Log on Oct 10 at Au-
gust Kranti Maidan. An ear-
lier notice issued on Oct 14
asking him to leave India
has been challenged in Bom-
bay HC and has been posted
for hearing on Nov 2.

He said a Mumbai police
report cited by FRRO was
incomplete and sought deta-
ils with evidence to
enable him to send an ef-
fective response to the

notice. He said the grounds
in the show-cause notice
(SCN) are nebulous and
contradictory and sought
disclosure of  all the materi-
al FRRO is relying on to en-
sure transparency, fairness
and accountability in the de-
cision-making process as re-
quired by the Citizenship
Act.

The principles of  natural
justice need compliance, Su-
preme Court says, and an
OCI cardholder needs to be
informed of  details before
resorting to a proposed
stripping of  such status, he
said.

Khan said that he has not
been supplied with the re-
port submitted by Mumbai
police or any related materi-
al, based on which the show-
cause notice was issued. He
asked for disclosure of  the
material on record on the ba-
sis of  which the FRRO appe-
ars to have formed a provi-
sional view that his OCI is li-
able to be cancelled.

“Mumbai police have not
even attempted to record my
statement in connection
with the registration of
FIR,” he added. Police lod-
ged an FIR against several
persons, including Khan, al-
leging his presence along
with protestors.

Imran says grounds cited in FRRO notice
‘nebulous, contradictory’, seeks details

‘ENSURE FAIRNESS’
 Imran Khan says Mumbai 

police report that was cited by 
FRRO is incomplete 

 Seeks disclosure of all 
details with evidence to 
ensure transparency, fairness 

& accountability  
 Citing SC rulings, 

he says he should be 
allowed to examine 
evidence to be able 

to effectively 
respond to 
FRRO’s notice

Swati.Deshpande
@timesofindia.com




